30.11.2011

CONTENTS

Fifteenth Series, Vol. XX, Ninth Session, 2011/1933 (Saka)
No. 7, Wednesday, November 30, 2011/Agrahayana 9, 1933 (Saka)

SUBJECT PAGES

ORAL ANSWER TO QUESTION
*Starred Question Nos. 121 3-8

WRITTEN ANSWERS TO QUESTIONS
Starred Question Nos. 122 to 140 9-63
Unstarred Question Nos. 1381 to 1610 64-477

* The sign + marked above the name of a Member indicates that the Question was actually asked on the
floor of the House by that Member



30.11.2011

PAPERS LAID ON THE TABLE

COMMITTEE OF PRIVILEGES

2"" Report

MATTERS UNDER RULE 377

(1)

(i)

(iii)

(iv)

)

(vi)

(vii)

Need to withdraw the order of MCD regarding felling of
trees for widening a road in Subhashnagar area of West
Delhi Parliamentary Constituency, Delhi

Shri Mahabal Mishra

Need to set up wind energy plants in Rajgarh
Parliamentary Constituency, Madhya Pradesh.

Shri Narayan Singh Amlabe

Need to take measures to contain the looming threat of
economic depression in the country

Shri Datta Meghe

Need to include agriculture sector under the Mahatma
Gandhi National Rural Employment Guarantee Scheme
and enhance the rate of wages and reschedule the working
hours of women under the Scheme

Shri K.P. Dhanapalan

Need to check the menace of spurious drugs in the
country

Shri Jaywant Gangaram Awale

Need to construct a bypass road between Puducherry and
Cuddalore districts of Tamil Nadu

Shri S. Alagiri
Need to take up the matter in United Nations and other
international fora about increasing activities of China in
Pakistan Occupied Kashmir

Shri Anurag Singh Thakur

478-482

483

484-500

484

485

486

487

488

489

490



30.11.2011

(viii)

(ix)

(xi)

(xii)

(xiii)

Need to undertake electrification of all the villages and
provide transformers of suitable capacity and more
electric points to all the BPL families in Giridih, Bokaro
and Dhanbad in Jharkhand

Shri Ravindra Kumar Pandey

Need to make provision for employees of National
Institute of Technology, Silchar, Assam to avail pension
benefits

Shri Kabindra Purkayastha

Need to man the level crossing No. 236A in
Mohanlalganj Parliamentary Constituency, Uttar Pradesh

Shrimati Sushila Saroj

Need to bring the denotified tribes into the mainstream of
the country

Shri Ramashankar Rajbhar

Need to start the works under Pradhanmantri Gram Sadak
Yojana and electrification of the remaining villages under
Rajiv  Gandhi Vidyutikaran Yojana in Karakat
Parliamentary Constituency, Bihar

Shri Mahabali Singh

Need to take steps to develop tourist spots at Balagarh,
Chandannaga and Chinsurah and Bansberia regions of
Hoogly district, West Bengal

Dr. Ratna De

491

492

493

494

495

496



30.11.2011

(xiv)

(xv)

(xvi)

(xvii)

Need to set up a Textile Park in Dharmapuri district,
Tamil Nadu

Shri R. Thamaraiselvan

Need to review the orders issued by the Government on
the basis of recommendations of Shyamala Gopinath
Commission and take appropriate action in favour of
Mabhila Pradhan Agents

Shri P. Karunakaran

Need to augment railway facilities in Mundiyambakkam
and Tindivanam in  Villipuram  Parliamentary
Constituency, Tamil Nadu

Shri M. Anandan

Need to improve railway facilities at Motipur Railway
Station in Mujaffarpur, Bihar and provide a stoppage of
Porbandar Express, Dehradun Express, Jansadharan
Express and Garib Rath Express trains at Nariyaar
junction in Bihar under East Central Railway

Dr. Raghuvansh Prasad Singh

ANNEXURE -1

Member-wise Index to Starred Questions

Member-wise Index to Unstarred Questions

ANNEXURE - 11

Ministry-wise Index to Starred Questions

Ministry-wise Index to Unstarred Questions

497

498

499

500

502
503-508

509
510



30.11.2011

OFFICERS OF LOK SABHA

THE SPEAKER

Shrimati Meira Kumar

THE DEPUTY SPEAKER
Shri Karia Munda

PANEL OF CHAIRMEN
Shri Basu Deb Acharia
Shri P.C. Chacko
Shrimati Sumitra Mahajan
Shri Inder Singh Namdhari
Shri Francisco Cosme Sardinha
Shri Arjun Charan Sethi
Dr. Raghuvansh Prasad Singh
Dr. M. Thambidurai
Dr. Girija Vyas
Shri Satpal Mahara;j

SECRETARY GENERAL
Shri T.K. Viswanathan



30.11.2011

LOK SABHA DEBATES

LOK SABHA

Wednesday, November 30, 2011/Agrahayana 9. 1933 (Saka)

The Lok Sabha met at Eleven of the Clock

[MADAM SPEAKER in the Chair]
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... (Interruptions)
MADAM SPEAKER: Now, we will take up Question Hour.

... (Interruptions)
SHRI BASU DEB ACHARIA (BANKURA): Madam, I have given notice to
suspend Question Hour. Please take up the Adjournment Motion
(Interruptions)
MADAM SPEAKER: Q. No. 121. Shri Pratap Singh Bajwa.

... (Interruptions)

11.01 hrs.

At this stage, Shri Ramesh Rathod, Shri Narahari Mahato, SK. Saidul Haque, Shri

Ganeshrao Nagorao Dudhgaonkar and some other hon. Members came
and stood on the floor near the Table

... (Interruptions)
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(Q. No. 121)

SHRI PRATAP SINGH BAJWA : Madam, there have been reports of power
plants not having sufficient stocks of coal of electricity supply.... (Interruptions)
Particularly affected power plants were in Delhi, Uttar Pradesh, Haryana and
Punjab... (Interruptions) As per the November Report of the Central Electricity
Authority’s “Operation Performance Monitoring Division”, the shortfall of
electricity production at thermal power plants for the month of October were
mainly on account of coal shortage.... (Interruptions)
MADAM SPEAKER: Nothing will go in record except Shri Pratap Singh Bajwa.
Please go and sit.

(Interruptions) ... ~
e ARG © Wi 8IS il Qo |

... (Interruptions)

SHRI PRATAP SINGH BAJWA : Coal stocks of 47 thermal power stations in the

country were below critical levels with as many as 11 reported to have barely one
day’s stocks left.... (Interruptions)
MADAM SPEAKER: Please cooperate in running the House.

... (Interruptions)
SHRI PRATAP SINGH BAJWA : Officials of the National Thermal Power
Corporation, which provides thermal power to most parts of the country as well as
many operators of private thermal plants, complained of a hand to mouth use of
coal due to the gross inadequate delivery. ... (Interruptions)
MADAM SPEAKER: Please cooperate.

... (Interruptions)
SHRI PRATAP SINGH BAJWA : I want to ask the hon. Minister as to what steps
the Government is taking to ensure that the thermal power plants replenish their

stock to the full capacity.... (Interruptions) 1 would like to know as to whether the

* Not recorded
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Government has drawn any roadmap to increase the coal stocks of the thermal
power plants beyond the normative limit to meet any eventuality keeping in view
the recent coal shortage.... (Interruptions)

MADAM SPEAKER: The House stands adjourned to meet again at 12 Noon.

11.02 hrs.

The Lok Sabha then adjourned till Twelve
of the Clock.E
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12.00 hrs.
The Lok Sabha re-assembled at Twelve of the Clock.
(Shri P.C. Chacko in the Chair)
MR. CHAIRMAN: Now, Papers to be laid on the Table. Shrimati D.
Purandeswari.

... (Interruptions)

At this stage, Shri Ghanshyam Anuragi, Shri Ramesh Rathod, Shri Narahari
Mahato, Dr. Ram Chandra Dome, Dr. Kakoli Ghosh Dastidar and some other
hon. Members came and stood on the floor near the Table

... (Interruptions)
12.01 hrs.
PAPERS LAID ON THE TABLE

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (SHRIMATI D. PURANDESWARI): I beg to lay on the
Table:-

(1) (i) A copy of the Annual Report (Hindi and English versions) of the Indian

Institute of Information Technology, Allahabad, for the year 2009-2010.

(i1)) Statement regarding Review (Hindi and English versions) by the

Government of the working of the Indian Institute of Information

Technology, Allahabad, for the year 2009-2010.

(2) Statement (Hindi and English versions) showing reasons for delay in laying the

papers mentioned at (1) above.

(Placed in Library, See No. LT 5335/15/11)
3) (1) A copy of the Annual Report (Hindi and English versions) of the National

Institute of Technology, Kurukshetra, for the year 2009-2010, alongwith

Audited Accounts.
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(4)

(5)

(6)

(7)

(8)

)
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(1)) A copy of the Review (Hindi and English versions) by the Government of
the working of the National Institute of Technology, Kurukshetra, for the
year 2009-2010.

Statement (Hindi and English versions) showing reasons for delay in laying the

papers mentioned at (3) above.

(Placed in Library, See No. LT 5336/15/11)

(1) A copy of the Annual Report (Hindi and English versions) of the Sarva
Shikshana Abhiyan Mission Karnataka, Bangalore, for the year 2009-
2010, alongwith Audited Accounts.

(i1))  Statement regarding Review (Hindi and English versions) by the
Government of the working of the Sarva Shikshana Abhiyan Mission
Karnataka, Bangalore, for the year 2009-2010.

Statement (Hindi and English versions) showing reasons for delay in laying the

papers mentioned at (5) above.

(Placed in Library, See No. LT 5337/15/11)

(1) A copy of the Annual Report (Hindi and English versions) of the
National Institute of Technology Patna, Patna, for the year 2009-2010,
alongwith Audited Accounts.

(ii)) A copy of the Review (Hindi and English versions) by the Government of
the working of the National Institute of Technology Patna, Patna, for the
year 2009-2010.

Statement (Hindi and English versions) showing reasons for delay in laying the

papers mentioned at (7) above.

(Placed in Library, See No. LT 5338/15/11)

(1) A copy of the Annual Report (Hindi and English versions) of the

National Institute of Technology Silchar, Silchar, for the year 2009-2010,
alongwith Audited Accounts.
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(i1)) A copy of the Review (Hindi and English versions) by the Government of
the working of the National Institute of Technology Silchar, Silchar, for
the year 2009-2010.
(10)  Statement (Hindi and English versions) showing reasons for delay in laying the
papers mentioned at (9) above.
(Placed in Library, See No. LT 5339/15/11)
(11) (1) A copy of the Annual Report (Hindi and English versions) of the
National Institute of Technology, Raipur, for the year 2009-2010,
alongwith Audited Accounts.
(1)) A copy of the Review (Hindi and English versions) by the Government of
the working of the National Institute of Technology, Raipur, for the year
2009-2010.
(12)  Statement (Hindi and English versions) showing reasons for delay in laying the
papers mentioned at (11) above.
(Placed in Library, See No. LT 5340/15/11)
(13) (1) A copy of the Annual Report (Hindi and English versions) of the
National Institute of Technology, Tiruchirappalli, for the year 2009-2010,
alongwith Audited Accounts.
(i1)) A copy of the Review (Hindi and English versions) by the Government of
the working of the National Institute of Technology, Tiruchirappalli, for
the year 2009-2010.
(14)  Statement (Hindi and English versions) showing reasons for delay in laying the
papers mentioned at (13) above.
(Placed in Library, See No. LT 5341/15/11)
(15) (1) A copy of the Annual Report (Hindi and English versions) of the Indian
Institute of Technology, Hyderabad, for the year 2010-2011.
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(16)

(17)

(18)

(19)

(20)

(i)

(i)

13

Statement regarding Review (Hindi and English versions) by the
Government of the working of the Indian Institute of Technology,
Hyderabad, for the year 2010-2011.

(Placed in Library, See No. LT 5342/15/11)
A copy of the Annual Report (Hindi and English versions) of the National
Institute of Technology, Jamshedpur, for the year 2008-2009, alongwith
Audited Accounts.

A copy of the Review (Hindi and English versions) by the Government of
the working of the National Institute of Technology, Jamshedpur, for the
year 2008-2009.

Statement (Hindi and English versions) showing reasons for delay in laying the

papers mentioned at (16) above.

(Placed in Library, See No. LT 5343/15/11)

A copy of the Annual Accounts (Hindi and English versions) of the Tezpur

University, Tezpur, for the year 2010-2011, together with Audit Report thereon.

(1)

(i)

(Placed in Library, See No. LT 5344/15/11)
A copy of the Annual Accounts (Hindi and English versions) of the Indian
Institute of Technology Roorkee, Roorkee, for the year 2010-2011,
together with Audit Report thereon.
A copy of the Review (Hindi and English versions) by the Government on
the Audited Accounts of the Indian Institute of Technology Roorkee,
Roorkee, for the year 2010-2011.

(Placed in Library, See No. LT 5345/15/11)
A copy of the Annual Report (Hindi and English versions) of the Dadra
and Nagar Haveli Union Territory Mission Authority (Sarva Shiksha
Abhiyan), Silvassa, for the year 2009-2010, alongwith Audited Accounts.
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21)

(22)

(23)

(24)

(25)

14

(i1)) Statement regarding Review (Hindi and English versions) by the
Government of the working of the Dadra and Nagar Haveli Union
Territory Mission Authority (Sarva Shiksha Abhiyan), Silvassa, for the
year 2009-2010.

Statement (Hindi and English versions) showing reasons for delay in laying the

papers mentioned at (20) above.

(Placed in Library, See No. LT 5346/15/11)

A copy of the Annual Accounts (Hindi and English versions) of the Indian

Institute of Technology Patna, Patna, for the year 2009-2010, together with

Audit Report thereon.

Statement (Hindi and English versions) showing reasons for delay in laying the

papers mentioned at (22) above.

(Placed in Library, See No. LT 5347/15/11)

(1) A copy of the Annual Report (Hindi and English versions) of the
Lakshadweep Sarva Shiksha Abhiyan State Mission Authority, Kavaratti,
for the year 2009-2010, alongwith Audited Accounts.

(i1) Statement regarding Review (Hindi and English versions) by the
Government of the working of the Lakshadweep Sarva Shiksha Abhiyan
State Mission Authority, Kavaratti, for the year 2009-2010.

Statement (Hindi and English versions) showing reasons for delay in laying the

papers mentioned at (24) above.

(Placed in Library, See No. LT 5348/15/11)
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12.01% hrs.
Committee on Privileges
2" Report

MR. CHAIRMAN: Item no. 3 — Shri Shailendra Kumar.

... (Interruptions)

N Yo AR (Brem): 7Ee # fRWReR @iy & gEw afddeT (R aen sRsh

RHROT) T TSl TR @ gl

... (Interruptions)
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12.02 hrs.
MATTERS UNDER RULE 377*

MR. CHAIRMAN: Hon. Members, the Matters under Rule 377 shall be laid on
the Table of the House. Hon. Members, who have been permitted to raise matters
under Rule 377 today and are desirous of laying them, may personally hand over

slips at the Table of the House immediately as per the past practice. E

(i) Need to withdraw the order of MCD regarding felling of
trees for widening a road in Subhashnagar area of West Delhi
Parliamentary Constituency, Delhi

it werae fsn (afeam faeeht): et ficell # Sl Wguor & <h € A1 39! & Joi8 fQooll A
3 & Afdd TS oY T, W TA.ELEL R W E9EE & gy TR 4 A% U
qSH DI AMSI B b [TY 40-50 ATl YR SHT 100-150 US Bl BT A SR fhar S
AT &, O IR ST § S16! hie 41 81 191 8, 39 )8 & 7% ¥ Hal ool P
feeetl & qataver &1 @aw dar 81w g

3T A WBR T ARG T WX AW &5 P SAal B q1 § 5 J8 W) Ui Bt
BTG DT QT AT F B IR R e ool 84w iR Uguor <6 &9 |
[EANT et wep |

* Treated as laid on the Table
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(ii) Need to set up wind energy plants in Rajgarh
Parliamentary Constituency, Madhya Pradesh.

it ARTIeT RiE sMaE (IOTTE): IHAE H I H AT SHoll & Ahe P Gdy H dag H
H3 IR TA1 B GBI T AT W e 7 39 Fdy H A I ft ok $ 2| R WER &
AIIF U TIBROT Foll HATTT b TaHE bfd-ic HAT Sl & A9 YA & q1e79 F < $ bs
IR H IR ERAR Sl & WG RUa 6y o @ 8, N uad el U g IR
WRAERA ISl T S ©] 9aq ol GIF o & foly S5 &5 @1 Hrifors gRRafy 4
S-S URIRSAT BT I STawS Bl B

# [ Y P AOIIG HHG &3 A AW g S8l dediel RINEG P AU B &
HS HAl-Gal vBIiedl A fERT gaT & T 3U9 & il g ATART qgdlel P Jfevia Golferan et
g gl @ Arifos RIfT Nt 1eeiyes 2 9 & IonTe dEdid & Sfaid Srerar St @t
UETS!, IS B N, BIST AT B deel, HSIYR Bl doel, dedial AR 3§ HHaT AT
@ TRl JAT SRR TEvdiel & fld AR &l RIS, ATaeryR Ud ISl @) Uil
U R § 98 IR IFRAT $Holl & A [RINHR 0q9 SHoll A N A M 1 Faocl
2983 A A fIgd dde § Sl $o IEd e ! gl

# WRBR A 3R T T TABR0T Foll HATAT b AR FHAT ABlGd A AR 3rqRe
HAT AR [ g8 WX GHE &3 F A I WAl W g ol GIF wid {6y S
91aa SMARIH qd BRI Y URH HRAN P G AT JaTT B




30.11.2011 18

(iii) Need to take measures to contain the looming threat of economic
depression in the country

it g A" (aut): # WHR B e e @ g S § dwg ik A @ AR
TS B, Sl e @1 gedl &R 7 | B dldl A1 5 BN Gve] S| - ARl
fRTEe SR € § ga1 & HIR WR 2| [ 2008 B! Hal H BH €], AOA AR P BRI a9
T 9, fbg 2011-2012 B gRRRIfT 4= B

3HRET B iRl # HHGIRI DI DI AR Dy <A DI R H B S F FYOl
fasg 48 &) T § o1 AT 2] 59 YID Ghe A I & ford Bl 3Mavges W0 81 g,
R ¥E, W9, geoi o oF e dde § HH aR S I8 B SMNIdT o grad off s
T &1 fUoel 41 A 3] T SMRIDT I el 2, GHAT Bl FaW TS| ALATARAT B P BRI
$UHT g W AT SR gl B

Sl # ARBR A ARG BHAT AR b faxNg aoiR 1 fRRAT 981t v & forg
FHY W & HEA IO Alfey, Faerel § e gg @iy ok e @d d 9 ek
BT AMRT| T8 DI ST IATATH 8] § olfch 39h AT BN IR 3R BIe fAbey 78 B

A1, fad #3 & FAR AN A &R 7 UiIe 81 B AFAM 1 e A 3R
PN H 4R e & HRoT 7 wfaerd e & o e T8l 21 i) W gH |rag I8 @
RRd o BRU g9 Hfcd g9 # AN srierawen |e ®| AYU S¥ ARBR A ST
ITedl & b IRPR 39 Hal I e & v w1 w1 Sur &) B 2l
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(iv)  Need to include agriculture sector under the Mahatma Gandhi
National Rural Employment Guarantee Scheme and enhance the rate of
wages and reschedule the working hours of women under the Scheme

SHRI K. P. DHANAPALAN (CHALAKUDY): In Kerala there is shortage of
labourers in the field of Agriculture, especially in the Paddy field leading to
cultivable lands being kept idle and rotting of food grains in the paddy field itself
due to timed out reaping. It is equally important that the milch animal owners also
face the shortage of labourers. It is adversely affecting the food security of the
State. Kerala is deficit in the area of food grains and milk and it depends on other
states to meet the demand. Besides, labour charge in all the sectors in Kerala is
higher than the present wage of Rs. 150 under Mahatma Gandhi National Rural
Employment Guarantee Programme.

So, I would like to request that the Rural Employment Guarantee
Programme may be extended to the agricultural field especially to the Paddy field
for including the agricultural operations like seeding, removal of pests, reaping,
milch animal etc., It is also requested that daily wage may be raised to Rs. 200
considering the special situation of Kerala. Besides, it will be more convenient to

the women if the working hours may be refixed as 9.00 A.M. to 5.00 P.M.
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v) Need to check the menace of spurious drugs in the country

#ft S TR A (ARR): Thell qarsi DI AERT BT B Afedr § By HIRwr Tl
P TS SEfP AET ST © fh Tholt qaisl & fafd § WY YR sfad 2| I8 &% ATd B3d 35
EIR RIS WY Bl qarali ol FaTa fbar Srar g1 g8l 78, ebell gar a1 dTel AR 9% &b
a1 fEiar S IRd & TR g5 T BRA 2| VAT TP AHCAT ATgoiiRAT § umsr Y

oT| 9 I 3T 91 <ael R ""AHe 34 sfear” formar ar el fasg ey dved &1 a1 I8 d&

AT B fF IRT #§ 7RI @ g9 9N # e areflt & uiedt gar Al 21 9ERed MR |
a1 gar T Bl B T Ha W |em @@ a1 21 SR 7 fafhcrsl ® aiegs A
Hfed & aig o1 &1 Bl W W e &5 | ga1 dul 1 SRER gSeel W URaN 96 W8 Bl
A BT I QT BT TG G AR AErEl & oy @aRdTeh & D! 42 BIF! rara] & S
H IS A TE Jer urh Bl PUAT 39 RN P GART TG SHRd H ARBR DI LIS
BRIATEr Uferd g
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(vi)  Need to construct a bypass road between Puducherry and Cuddalore
districts of Tamil Nadu

SHRI S. ALAGIRI (CUDDALORE): The connecting road between Puducherry
and Cuddalore is always busy and people are facing problem due to traffic jam on
the above road. The heavy transport vehicles running on the road often cause
serious accidents. The new town have been established on both sides of the road
between Puducherry and Headquarters of Cuddalore. So a large number of people
are residing along the road. The Industrial development in Cuddalore district is
also taking place speedily. I am very much sorry to state here that in spite of the
above fact no decision for construction of any bypass road has been taken nor any
financial sanction has been granted, so far, for easy transport and traffic between
Puducherry and Cuddalore.

I would like to make a request to the Government of India to take initiative
to declare for construction of a bypass road between the Puducherry and
Cuddalore district and sanction monetary assistance for the same as soon as

possible.
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(vii) Need to take up the matter in United Nations and other international
fora about increasing activities of China in Pakistan occupied Kashmir

SHRI ANURAG SINGH THAKUR (HAMIRPUR, H.P.): I want to bring to
kind notice of the Minister of External Affairs, through you, that Pakistan is in
illegal occupations of large tracts of the Indian territory of Kashmir. Lately,
Chinese companies have been involved in massive infrastructure projects in PoK,
most glaring examples of such construction are the Diamer-Bhasha dam and
upgradation of the Karakoram Highway. While China claims these infrastructure
projects are civilian in nature, but the deployment of large troupes of the People’s
Liberation Army of China is a cause of concern. Despite the matter being taken up
with China at diplomatic level, not much has yielded.

Hence, I urge the Government to take up the matter at the UN and other
various international fora to gain international agreement on illegal nature of

Chinese operations in PoK.
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(viii) Need to undertake electrification of all the villages and provide
transformers of suitable capacity and more electric points to all the BPL
families in Giridih, Bokaro and Dhanbad in Jharkhand

2t s AR uvsy (RSR): sRds & o8 el 4 roitg T 3o fggdieRer &1 o
TqoreTgul 3R faer T yee & e e o <1 §l F Al ¥ fagheser gern 2 ud Sh
T & AT DT FH Aol A dfd @ AT 2 39 ATl & JfAd WAl b AR STABTER
3R TA.SL TS 3 Wol, 25 HAIY BT BT A1RY, 0P (ARG 16 BT 3R 10HdY BT
SABIR SUE &N 8T 2l S e Ud TR9 S & o STanht 78’1 §Ldva.
URAR BT Ha 40 TS BT qed AT HI Y@L &, Sl b I ol T &1 ol

3OS & 66 8 & aIg W &F TN&E1 3iR Mid & fHami o1 e < # s/ W) 2l
9 IS P A FHIY & R Al BT [AgdTpRor M g Aaeds ey S fhy o

IRV BT $HH e H DR Bl A By IR AHE HRATIT offhd W T IT 3 H

SERSIEIRIDI]

3d: TRBR W AT © [ Ih [Ieliaxvr o1 § 3 Wl &I Al ol Sy gd
AU A H T drel IRARI DI 40 a1 & A B9 QT SU| @R A FFaT &3
RS, dToR vd gmae #§ S Al s @1 afaeft frafRa e & g 9 B @

W YRT WRBR A 7T 2
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(ix) Need to make provision for employees of National Institute of
Technology, Silchar, Assam to avail pension benefits

SHRI KABINDRA PURKAYASTHA (SILCHAR): It is a matter of concern that
the employees of the National Institute of Technology, Silchar, Assam are still
deprived of the Pension benefit which is being enjoyed by the employees of other
NITs.

Board of Governors, the Principals of REC (formerly known) have been
making continuous attempts since 1987 for release of pension benefit. The State
Government of Assam has also written to the Union Ministry of Human Resource
Development who in turn requested Union Ministry of Finance for granting
financial approval but in vain.

I request the Hon’ble Minister of Finance to accord his kind approval and

allow the employees of NIT, Silchar, Assam to get pension benefit at the earliest.
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(x) Need to man the level crossing No. 236A in Mohanlalganj
Parliamentary Constituency, Uttar Pradesh

At Geften TR (Wiewenerten): d AT & A H A A g b AY d9a 85 &
WIS AUSH H G A2 236V BT Pl AFAYH B b [ol¢ AT ST Dl ofd T
H AN 2l Py IR ST ABHIRG g8 © W el [AUFT 7 9 o # Prs dRArg! T8 &I 2
TORTR ¥ {999 & 419 feerar 7 [RUA I8 719a A2 S ik g v 4 @ 3, oy
TORTR ¥ FHUT AR &b drd HT 18-20 fhAHICR Bl Feh a9 5 2l 9 HINT H &F
% Ol T b BRI AR AT YATTAA 81 2 &l 341 WIcsd & ufedq § 250 Hiex &l g R
N Wi 237 © O W AWM Y 2 S8l &l Wied 49 491 8, et @8 i @
2| FifPH YT ®Ied & ATAUN Dl IRT &l T8l 5, Wd gl IdT AT 2367 HBIedh W ATA-SATd
gl

W AT B 6 236U BICdh Bl GodId) AFaY<h 1 MY O W Sl &

THET 3T & qTEITRA BT FHE & Ah |
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(xi) Need to bring the denotified tribes into the mainstream of the country

2 IABY AR (WerHYR) ;39 < 3 3N 1 PO Sl DI b vae 3 g
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(xii) Need to start the works under Pradhanmantri Gram Sadak Yojana
and electrification of the remaining villages under Rajiv Gandhi
Vidyutikaran Yojana in Karakat Parliamentary Constituency, Bihar.

it wEtEell R (FRIBE): HRIGIEC Ald T & & Add TUFHA! TS6 Ao & d8d daal
g B AR & AWE H A 99 I 4 g, S IIAeE FAT S| BRIGIC Al F9T &5 &
3feid <rofta et IRir feRiieRor AT b dEd AW g9 WAl B AT iR BRI
S|




30.11.2011 28

(xiii) Need to take steps to develop tourist spots at Balagarh, Chandannaga
and Chinsurah and Bansberia regions of Hoogly district, West Bengal

DR. RATNA DE (HOOGHLY): Tourism plays a major role in the development of
the country and creates employment opportunities. The concerned Ministry should
make efforts to ensure that this particular aspect is tapped to its fullest potential. In
the 12" Five year plan, it is envisaged that tourism sector would create 24.9
million jobs to increase the sector’s current growth from 9% to 12%. This is a
noble idea. As the House is aware, across the world, tourism industry generates
huge employment opportunities. Keeping in view huge potential in tourism sector,
renewed and sincere efforts should be taken to ensure that various important
tourist spots are developed in the country. In order to attract large number of
tourists both within the country and from abroad. Another important aspect which
I want to highlight is that tourism benefits internationally accrue to women as 70%
of workforce belong to women in the international level and tourism industry. So,
Indian women should be drawn into tourism sector. Under the circumstance, I
would like to request the Ministry of Tourism to make efforts to develop tourism
sector with a view to provide more employment and to create opportunities for
women in tourism sector. In this context, I would also like to request Hon’ble
Minister to make efforts for the development of tourist spots at Balagarh,

Chandannaga, Chinsurah and Bansberia of Hooghly district, West Bengal.
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(xiv) Need to set up a Textile Park in Dharmapuri district, Tamil Nadu
SHRI R. THAMARAISELVAN (DHARMAPURI): The Government had decided
to set up 26 Integrated Textile Parks across the country, out of which, 2 such parks
have been earmarked for the State of Tamil Nadu. This will not only promote the
textile industry, but will also help provide employment to lakhs of people.

I had earlier made a proposal to set up one such textile park in my
Parliamentary Constituency, Dharmapuri, as this district is industrially most
backward in the State. Presently skilled and semi-skilled youths and educated
unemployed youths of this district were forced to migrate to other parts of the
State as well as to other parts of the country and abroad.

In this district Apparel Training and Design Centre is situated at
Nallampalli Panchayat Union Office Campus, Nallampalli, which provides and
generates skilled textile personnel, which has been sponsored by Apparel Export
Promotion Council under the Ministry of Textiles, Government of India.

Moreover, the district authorities are ready and willing to allot the requisite
land for the textile park at Village Dhokkubothanahalli in Nallampalli Panchayat
Union, Dharmapuri District. Many entrepreneurs numbering over 150 have
expressed their keen interest to set up their units in the Textile Park, if established
in this District. It i1s worth to mention here that this district enjoys all
infrastructures required for creation of a Textile Park. If the proposed Textile Park
is established, more than 50,000 weaving families will be benefited and will turn
this industrially backward district into a developing industrial district.

Therefore, I urge upon the Government to consider setting up a Textile

Park in Dharmapuri District in Tamil Nadu.
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(xv) Need to review the orders issued by the Government on the basis of
recommendations of Shyamala Gopinath Commission and take appropriate
action in favour of Mahila Pradhan Agents

SHRI P. KARUNAKARAN (KASARGOD): The Central Government has
constituted a Commission under the Chairmanship of ~ Smt. Shyamala Gopinath
to study and recommend the functions of National Small Saving Schemes Funds.
This scheme was started in the year 1970. The main objective of the Scheme was
to promote the small savings of the poor people, housewives and others who can
contribute. The mobilization of the fund is carried out through the agents. Large
majority of them are women. The commission given to them is 5% in the initial
stage. Then it was reduced to 4%. Now the Commission has made the proposal to
reduce the commission from 4% to 1% which causes severe setback and
difficulties to the scheme as well as to the poor agents. In the year 2008-09, they
have mobilized about 9000 crores of rupees and it reached 30,000 crores and more
in the year 2009-10. So, this amount is a financial assistance to the State as well as
to the Centre. If the Commission is reduced, it would not be possible for the agents
even to travel for the work. The Commission again recommended that there
should not be any commission to the deposits of the Provident Fund employees
who are senior citizens’ and other sections. So, it is really a direct action to abolish
the small saving schemes and encourage the private banks who are entering in this
field now. There are about 5 lakhs small saving agents throughout the country.
Though they get a meager amount as a commission, their work is credited and
valuable to the State as well as to the nation.

So, I urge upon the Government to withdraw the order issued by the
Government on the basis of Shyamala Gopinath Commission and take appropriate

action in favour of Mahila Pradhan Agents.
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(xvi) Need to augment railway facilities in Mundiyambakkam and
Tindivanam in Villipuram Parliamentary Constituency, Tamil Nadu

SHRI M. ANANDAN (VILUPPURAM): The population of Mundiyamabakkam
and surrounding villages of Villupuram District of Tamil Nadu is more than
35000. There is a Medical College and Sugar Factory at Mundiyambakkam. The
students, doctors, nurses and staff of the said Medical College are day scholars
coming from the nearest districts like Cuddalore, Chengalpattu, Kancheepuram,
Tindivanam etc. Most of the outdoor patients coming for treatment in the medical
college hospital, are the rural poor and using the train facility to reach the
destination. The agriculturists and the labourers working in the Sugar Mill
commute by train. At present the trains are having a stoppage only at Villupuram
which is far away from Mundiyambakkam and as a result students, doctors,
hospital staff, patients, agriculturists and labourers are facing problems to reach
Mundiyambakkam. There is a long pending demand from the students and the
public for stoppage of all trains at Mundiyambakkam. There is also another long
pending demand from the people of Tindivanam for the stoppage of Puduchery-
Chennai Express, Tiruchendur Express and Cholan Express at Tindivanam. Since
these are all urgent demands of the people of my constituency, I appeal to the

Minister of Railways to take immediate and appropriate action.
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(xvii) Need to improve railway facilities at Motipur Railway Station in
Mujaffarpur, Bihar and provide a stoppage of Porbandar Express,
Dehradun Express, Jansadharan Express and Garib Rath Express
trains at Nariyaar junction in Bihar under East Central Railway
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... (Interruptions)

MR. CHAIRMAN: Why are you standing here? Please go back to your seats.
... (Interruptions)

MR. CHAIRMAN: Will you please take your seats?
... (Interruptions)

MR. CHAIRMAN: Nothing is going on record.
(Interruptions) ... ~

MR. CHAIRMAN: Please go back to your seats.
... (Interruptions)

MR. CHAIRMAN: We are going to the next item. Please go back to your seats.
... (Interruptions)

MR. CHAIRMAN: We have to go to the next item. Please take your seats.

... (Interruptions)

MR. CHAIRMAN: The House stands adjourned to meet tomorrow, the 1
December, 2011 at 11 a.m.

12.03 hrs.

The Lok Sabha then adjourned till Eleven of the Clock
OE hursday, December 1, 2011/Agrahayana 10, 1933 (Saka).

* Not recorded


reporters
Friday, March 10, 2000/Phalguna 20, 1921 (Saka).
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